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ORIGINAL APPLICAT|ON NO* 52&023/133

0 52

In The Matter of:
Nabyenduy MouliK - App“&"“t

Versus

State of West Bengal & O™
Rcspondcnfs

AFFIDAVIT ON BEHALF OF APPLICANT, NABYENDU MOULIK

I, Sri Nabycndu Moulik, S/o lato Naba Kumar Moulik, aged about 29 yoars: by faith-

Hindu, and working at Humaipur Prakash Foundation as a President for West Bengal

Statc Committco, residing at Bill Para, P.O. Kharia, P.S. Kotwali, District: Jalpaiguri,

do hereby solemnly affirm and submit as follows:"

1. That this affidavit is being filed in reply (o tho Hon’ble Tribunal.

2. First of all, I would like to say that I fully agree with the affidavit filed by the

Irrigation and Watcrways Dopartmen, Govt. of West Bengal and The

Honorable District Magistrate of Jalpaiguri regarding the process of

immersion in the recently concluded Durga Puja and Kali Puja in Mal River.
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\,work was done with highly structured systems and protocols.
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3. The action of the Hop g up 2 dumping

bl Tribung in tho ]JroccSS of setti®

ge in the river

ground at the identifjeq land by g, g of garba
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Mal 15 COmmBndabic, But till now ’ mlciion of dumplﬂg ngUﬂd h
\o cons

; i ste
notbeen done. As a result, the propie e residents of Mal city With W&
mo
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aterials still remains, Requesting guick action jn this regard.

From the beginning my complaint was - "The Mal River disaster in 2022 was

- - .n
causcd by River bed filling." Scveral local influcntial porsons aro involved 1

this incident. Which I also stated in my earlier affidavit. | request Hon'ble
National Green Tribunal to take necessary action in this regard.

5. That is most respectfully prayed that this Hon’ble Tribunal may kindly be

pleased to pass necessary Order/ Orders as is deemcd fit for the cnds of justice.

Identified by me Deponent
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Verified al Kolkalta on 4% Oclober, 2023.

Tdentified by me




